PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION

20th May , 2022

No. 1-8LC/2022-23/_ 21 _Under Rule 240 of the Rules of Procedure

and Conduct of Business in the Punjab Vidhan Sabha (Punjab Legislative

Assembly), the Hon'ble Speaker has been pleased to nominate on 17.05.2022

the following Members to serve on the Committee on Subordinate Legislation for

the year 2022-23:-

1. Sh. Barinder Kumar Goyal Vakeel Member
2. S. Ajit Pal Singh Konhii Member
3. Sh. Avtar Singh Junior Member
4, S. Gurdev Singh Dev Mann Member
5, Dr. Jasvir Singh Sandhu Member
6. S. Karambir Singh Member
7. S. Kulwant Singh Member
8. S. Lakhvir Singh Rai Member
9. Sh. Raman Arora Member
10. S. Ranbir Singh Member
11. Dr. Ravjot Singh Member
12. S. Vikramijit Singh Chaudhary Member
13. Advocate General, Punjab Member

Under Rule 184(1) read with Rule 207 of the Rules ibid, the
Hon'ble Speaker has appointed, Sh. Barinder Kumar Goyal Vakeel MLA as
Chairman of the Committee.

DATED CHANDIGARH; SURINDER PAL
20 May, 2022. SECRETARY.

No. 1-8LC/2022-23/_S 2// Dated Chandigarh 20 May, 2022.

Copy forwarded to all Members of the Punjab Vidhan Sabha for
¢

information. /@Mf%:/
ADDITIONAL SEZRETARY,

FOR SECRETARY

PT.O.
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